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(a) hether it is a act that o o  
e loded at Mandtala illae  near 
Chha  on the 16th Aril, 1967

() i so, hether it as a case o 
saotae y Pakistanis

(c) hether the atter has een 
Inestiated and

(d) i so, the result thereo

The Minister o Stale in the Minis
try o Deence (Shri B R. Bhaat)
(a) es, Sir.

()  to (d). The atter has een in
estiated. No saotae is susected.

Nes Serices Diision o AJ.R.

71.  Shri Onkar Lai Ber a
Shri Meetha Lai

Will the Minister o  Inor ation 
and Broadcastin e leased to state

(a) hether it is a act that there 
is a roosal to ut Nes Serices 
Diision o the A.I.R. under the con
trol o the Press Inor ation Bureau 
and

() i so, hen a inal decision is 
likely to e taken in the atter

The Minister o  Inor ation  and 
Broadcastin (Shr K. K Shah) (a)
No Sir.

l) Does not arise.
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Moilisation o Pakistani A y

7.  Shri Sa ar nha.  Will  the 
Minister o Deence  e leased to 
state .

(a) hether it is a act that Pakis
tan is oilisin hr ar y alon the 
Kashir rontier

() hether it is also a act that 
Pakistan is uildin Chinese tye ill 
oes, unkers and trenches alon 
this order

(c) hether oern ent are aare 
that Pakistan has also started heay




